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OFFICE ORDER

In pursuance of office orders dated 08.12.2025 and due consideration of representations
thereafter, the transfer orders in respect of the following officers have been withdrawn on medical
grounds till further order: -

Serial

Name

Designation

Transfer Order No.

@

Shri Bhaskar Ghosh

Joint Controller of
Patents and Designs

CGPDTM-11018(11)/1/2022-
CGPO/1861 dated 08.12.2025

Assistant Controller of
Patents and Designs

(b) | Shri Ram Sundar
Patel
(¢) | Dr. Kausik Bag

CGPDTM-11018(11)/1/2022-
CGPQO/ 1882 dated 08.12.2025
CGPDTM-11018(11)/1/2022-
CGPO/ 1892 dated 08.12.2025
CGPDTM-11018(11)/1/2022-

Assistant Controller of
Patents and Designs
Assistant Controller of

(d) | Md. Tanveer Ur

Rahman Patents and Designs CGPQO/ 1908 dated 08.12.2025
(e) | Shri Rahul Kumar Assistant Controller of | CGPDTM-11018(11)/1/2022-
Jaiswal Patents & Designs CGPO/ 1900 dated 08.12.2025
2. This 1ssues with the approval of the Controller General of Patents, Designs and Trade Marks.
\ ol
(N. Ramchant er)”‘
Jomnt Controller of Patents & Designs
In-charge Establishment
Office of CGPDTM, Delhi
To,
il Head of Office, Patent Office, New Delhi/ Mumbai/Kolkata/Chennai
2 Concerned Officers
3 The Account Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Mumbai-37
+. IT Office, O/0 CGPDTM Delhi.
51 Office Order Copy
6. Hindi Version follows
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OFFICE ORDER

In partial modification of Office Order No. CGPDTM-11018(11)/1/2022-CGPQO/ 1885 dated

08.12.2025, the place of posting on transfer in respect of Dr Sudha Javeria, Assistant Controller of
Patents & Designs, is hereby revised as under: -

2

s Sl=

N oo w e

Current Place of Posting New place of Posting
Delhi Ahmedabad

This issues with the approval of Controller General of Patents, Designs and Trade Marks.

‘A‘Q\*\‘*}L/} 2\ \2b

(N. Ramchander

Joint Controller of Patents & Designs
In-charge Establishment

Office of CGPDTM, Delhi

Head of Office, Patent Office, New Delhi/ Mumbai

Trade Marks Registry, Ahmedabad

Concerned Officer

The Account Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Mumbai-37
I'T Office, O/o CGPDTM Delhi.

Office Order Copy

Hindi Version follows
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OFFICE ORDER

ﬁwmare; 2(3.01.2()26

In pursuance of office orders dated 08.12.2025 and due consideration of representations, the
transfer orders in respect of the following officers have been deferred for the period as mentioned

against each: -

Mukherjee

of Patents and
Designs

Serial | Name Designation Deferment | Transfer Order No & date
period
(@) | Dr. Nilanjana | Joint Controller 1 Year from | CGPDTM-11018(11)/1/2022-

08.12:2025

CGPO/1879 dated 08.12.2025

(b)

Shrt M Ram

Deputy Controller

1 Year from

CGPDTM-11018(11)/1/2022-

1o

To

3

2=

o

Upadhyay

6. Hindi Version follows

Controller of
Patents and

Designs

Jawahar of Patents and 08.12.2025 | CGPO/ 1870 dated 08.12.2025
Designs
() | Shri Neeraj Assistant 6 Months | CGPDTM-11018(11)/1/2022-

from
08.12.2025

CGPO/1911 dated 08.12.2025

This issues with the approval of Controller General of Patents, Designs and Trade Marks.

L}{).,'-,- LD%“‘L

(N. Ramchander)

Joint Controller of Patents & Designs

Head of Office, Patent Office, New Delhi/Mumbai/Chennai
Concerned Officers
The Account Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Mumbai-37
I'T Office, O/o CGPDTM Delhi.
Office Order Copy

In-charge Establishment
Office of CGPDTMI, Delhi
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OFFICE ORDER

In pursuance of office orders dated 08.12.2025 and the representations against their transfer
order in respect of the following officers have been considered and not agreed to by the competent

authority: -

Serial

Name

Designation

Shri M Ajith

Joint Controller of Patents & Designs

Shri P Balamurugan

Joint Controller of Patents & Designs

Shri KS Hariram

Joint Controller of Patents & Designs

Smt ] Meena

Jomnt Controller of Patents & Designs

FUEN SIS

Smt Privadarshini Rajan Babu

Deputy Controller of Patents & Designs

Dr. Arindam Chatterjee

Deputy Controller of Patents & Designs

Shri Amit Soni

Deputy Controller of Patents & Desions
P g

Shri Anant P Srivastava

Deputy Controller of Patents & Designs

Shri Manoj Madhavan

Deputy Controller of Patents & Designs

Smt R Rajini

Deputy Controller of Patents & Designs

Smt Mahalakshmi B

Deputy Controller of Patents & Designs

Smt Subhra Banerjee

Deputy Controller of Patents & Designs

Smt Kasthurt Mohan

Deputy Controller of Patents & Designs

Smt Resmi R Senan

Deputy Controller of Patents & Designs

15

Shri M.R Manivasakam

Deputy Controller of Patents & Designs

Shri V.G Saravana Ram Prasad

Deputy Controller of Patents & Desiens
P g

174

Smt R Hemalatha

Deputy Controller of Patents & Designs

18.

Smt Lakshmi Kumari
Yallampalli Venkata

Deputy Controller of Patents & Designs

19.

Smrt Rajni Bala

Deputy Controller of Patents & Designs

20,

Dr Sunita Rani

Deputy Controller of Patents & Designs

21

Shri Kishor R Kadbe

Deputy Controller of Patents & Designs

239

Smt Monika Seth

Deputy Controller of Patents & Desions
p g

25,

Shri Manoj Yadav

Assistant Controller of Patents & Designs

24

Shri Alok Mishra,

Assistant Controller of Patents & Designs

25;

Shri Siddharth B Jadhav

Assistant Controller of Patents & Designs

26.

Smt Madhumitha Srintvas Raju

Assistant Controller of Patents & Designs

27,

Ms Maya Kumari

Assistant Controller of Patents & Designs

28.

Ms Trishala Verma

Assistant Controller of Patents & Designs

29.

Shri Rocky Chhikara

Assistant Controller of Patents & Designs

30.

Dr Vinita Suval

Assistant Controller of Patents & Designs

Bl

Shri Raj Singh

Assistant Controller of Patents & Designs

SR

Shri Ajay Kumar Mauryva

Assistant Controller of Patents & Designs




Serial | Name Designation
33. | Shri Nikhil Kativar Assistant Controller of Patents & Designs
34. | Shri Akshay Kumar Assistant Controller of Patents & Desions

35 | Shri Ajay Kumar Prajapati Assistant Controller of Patents & Designs
36. | Shri Ajeet Kumar Assistant Controller of Patents & Designs
37. | Shri Haribansh Kumar Assistant Controller of Patents & Designs
38. | Shri Suprabhat Assistant Controller of Patents & Designs
39. | Shri Prakhar Singh Assistant Controller of Patents & Designs
40. | Shri Ashfaque Ahmad Assistant Controller of Patents & Designs

_41. | Shri Donga Naga Raveendra Assistant Controller of Patents & Designs
42. | Shri Balraj G Assistant Controller of Patents & Designs

2. All HOs are requested to communicate this order and implement the transfer orders issued on

08.12.2025.

% This issues with the approval of Controller General of Patents, Desiens and Trade Marks.
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0O/0o CGPDTM Delhi.

(N. RJmLhAndt

Joint Controller of Patents & Designs
In-charge Establishment

Office of CGPDTM, Delhi

Head of Office, Patent Office, New Delhi/Mumbai/Chennai/Kolkata
Concerned Officers
The Account Officer, Pay & Accounts Office, Patents, Designs & Trade Marks, Mumbai-37
IT Office,
Office Order Copy

Hindi Version follows
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